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20.10.2010
Hon’ble Mr. Justice S.C. Sharma, Member (J)
Hon’ble Mr. D.C. Lakha, Member (A)

Even at the time of revising the
list. None 1is responding for the
applicant. Howeve?}“hl\lﬁ’. Singh holding
brief of Mr. K.P. Singh is present for the
respondents. Hence, O.A. stands

dismissed in default of the applicant.
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